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Sir,

Copy to:

THE UHATI H IGH COU RTATGUWAHATI
(HIGH COURTOF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC. vlt-oBl20t7t tos11 /A

Shri Chatra Bhukhan Gogoi,
Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Shri Utpal Prasad,

Dlstrict & Sessions Judge,
Majuli.

Dated Guwahati,
r\

Odober,2024.

Special Casual leave.

Your letter No.lJA(M)/2024l2185 Dated 24.t0.2024.

With reference to the above, I am directed to inform you that you have been
granted special casual leave on 06.11,2024 and 08,11,2024, along with stauon leave
permission from the morning of 06.11.2024 till the morning of 09.11.2024. The chief
Judicial Magistrate, Majuli, and in his absence, the in-charge C.l.M, Majuli will remain in charge
of your Court and Office in your absence.

Yours faithfully,

ill-

MemoNo.HC.Vil-OAt2Or7no600 - lolol tA.datd f .t l-u\
REGISTRAR ILANCE)

1. _The Chief Judicial Magistrate, Majuli.

-/ me Project Manager, Gauhati High Court.

ISTRAR


